IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :05-03-2026

Date : 05.03.2026

ABLAPL-
09/202605.03.2026 |7o/20” MR BARIK c.o. Order Dtd. 2026-02-26 BATL-1
ABLAPL- COURT
10/2026(05.03.2026 S DASH C.0. NO. |order Dtd. 2025-02-27 BATL-2
13779/2025 =
COURT
WP (C) - o WRIT
18/202605.03.2026 | )0 C)7 P K DAs c.o. TS. Order Dtd. 2026-02-27 R ANCH:
COURT
WP (C) - o WRIT
19/2026(05.03.2026 [oc %) |p SAMAL c.o. gg. Order Dtd. 2026-04-17 R ANCH
MACA- COURT MISC.
38/2026(05.03.2026 S K SAHOO  |C.0.  |NO. |order Dtd. 2026-02-27 APPEAL
506/2024
20 SEC.
MISC.
39/2026(05.03.2026 [RCA~ A K RANA c.o. |SOURT |5 ger Dtd. 9999-12-31 APPEAL
154/2024 NO. 1
SEC.
MISC.
10/2026(05.03.2026 [LACA~ N K ROUT c.o. COURT g ger Dtd. 2026-02-27 APPEAL
27/2023 NO. 1
SEC.
WRIT
WP (C) - COURT o BRANCH
41/2026(05.03.2026 [ncC)7 R saHoO  [c.0. S0 lorder Drd. 2026-02-25 (DTVISTC
BENCH-1)
WRIT
We (C) - COURT o BRANCH
42/2026(05.03.2026  po )0 o T BAG c.o.  |2P% lorder ptd. 2026-02-25 (DTVISIC
BENCH-1)
WP (C) - COURT o WRIT
43/2026(05.03.2026 [, )7 M R saHOO  [c.0. | -U%]lorder Dtd. 2026-02-25 R ANCH:
WP (C) - COURT
45/202605.03.2026 o, =) M R SAHOO  (C.0. |09 lorder Dtd. 2026-02-25
WP (C) - COURT o WRIT
16/2026(05.03.2026 [ )7 lu K paNDA  [c.0. | -2U%]lorder Dtd. 2026-02-25 R ANCH-
We (C) - COURT o WRIT
47/202605.03.2026 5o 07 U K PANDA  (C.0. | -0%%T lorder Dtd. 2026-02-25 R ANCH-

48/2026/05.03.2026 WP (C) - M R SAHOO  [C.O.  |COURT [Order Dtd. 2026-02-25 WRIT




4189/2026 NO. 1 BRANCH
(DIVISIC
BENCH-3)
51/202605.03.2026 |50 (S |6 JavsNGH FoORT order ptd. 2026-02-27 N NCH.
54/202605.03.2026 gié%;;2025 L D PANDA FOURT lorder Drd. 2026-02-24 N ANCH 1
55/2026(05.03.2026 |52 1°)°  |r ¢ MUDULI FOURT order ptd. 2026-02-27 e
57/202605.03.2026 501707 IR C MUDULIT FoORT order ptd. 2026-02-27 N NCH.
58/2026(05.03.2026 ggéig;zozs R C MUDULI ES?RT Order Dtd. 2026-02-27 gii;CH_4
60/202605.03.2026 ?gé§>;026 e UmAR FOURT lorder Drd. 2026-02-27 N ANCH:
62/2026(05.03.2026 [y= ()" lp K Rata FoURT lorder ptd. 2026-02-27 o NCH.
64/202605.03.2026 2‘3;/1992 P C MOAHNTY ;g?RT Order Dtd. 2026-02-27 igggii
66/202605.03.2026 ?553>2024 M R SAHOO FOURT lorder prd. 2026-02-26 N ANCH .
67/202605.03.2026 ggéi>5024 C SAMAL FoUR lorder prd. 2026-02-26 N ANCH
68/2026(05.03.2026 |20} §§§§§RA FoURT order ptd. 2026-02-25 N NCH-
69/2026(05.03.2026 ?ggéﬁ;zz M K NAYAK §§?RT Order Dtd. 9999-12-31 i;igiL
70/202605.03.2026 2§é8>5026 P K MISHRA FOUR? lorder Drd. 2026-03-30 N ANCH .
71/2026(05.03.2026 |)0 (0] e o FOURT lorder ptd. 2026-02-25 e
72/202605.03.2026 00 oo, |A. SUNDARAY FOUR? lorder Drd. 2026-02-27 s
e
75/202605.03.2026 25522;2023 S K PRADHAN FOURT lorder ptd. 2026-02-25 e
77/2026(05.03.2026 fiéi%;2023 U K PANDA FOUR? lorder prd. 2026-02-25 N ANCH ¢




WP (C) -

COURT

WRIT

78/202605.03.2026 |y (0L IS K PRADHAN FOUR? lorder prd. 2026-02-25 o
81/202605.03.2026  |5° 2} |3 DEHURY FoORT lorder pd. 2026-02-24 N NCH -
82/202605.03.2026 25522;2023 P BEHERA FOURY lorder ptd. 2026-02-26 e
WRIT
83/2026(05.03.2026 |¢> 1) |8, pas FOURY lorder ptd. 2026-02-26 %i?giglc
BENCH-1)
34/2026(05.03.2026 (g2 O} |8, DAs FOURS lorder Drd. 2026-02-26 N ANCH
85/2026 05.03.2026 §§£82;2025 J. LENKA FOUR? lorder prd. 2026-02-25 N ANCH ¢
86/2026(05.03.2026 |no(C) " |s. cupta FOURT lorder ptd. 2026-02-25
87/2026(05.03.2026 |52 (S} s k patI FOUR? lorder prd. 2026-02-26 N ANCH.-
88/2026 05.03.2026 ?Ség>5026 oy FOUR? lorder prd. 2026-02-25
90/2026(05.03.2026 |n= ()7 b samAL FOURT lorder ptd. 2026-02-26 N NCH-
91/202605.03.2026 25;?};026 D. BISWAL FOUR? lorder prd. 2026-02-26 N ANCH .
92/2026 05.03.2026 ?gég;;2023 B K PATI FOUR? lorder prd. 2026-02-26 N ANCH -
93/2026(05.03.2026 [¢ )" |8, DAs FOURT lorder ptd. 2026-02-26 N NCH -
95/2026(05.03.2026 |12 ()7 s, cupta FOUR? lorder prd. 2026-02-26
96/2026 05.03.2026 ?gég;;2o23 D SAMAL FOUR? lorder ptd. 2026-02-26 N ANCH -
97/2026(05.03.2026 |¢> 15" 8. pas FOUR? lorder prd. 2026-02-26 N ANCH -
98/2026(05.03.2026 |30 () o, N. smTHI N0 2 |order Dtd. 9999-12-31 N ANCH -
OLD
00/2026(05.03.2026 |¢2 2V lr. mac FoUR” lorder prd. 9999-12-31 N ANCH -




loLD

COURT
WP (C) - o WRIT
01/202605.03.2026 |52 )7 IS P PRADHAN NO. 2 |order Dtd. 2026-02-26 .-
OLD
S COURT
02/2026(05.03.2026 P. PANDA NO. 2 |order Dtd. 2026-02-26
6284/2026
OLD
WP (C) COURT
04/2026(05.03.2026 T. K. NAYAK NO. 2 |order Dtd. 2026-02-26
6320/2026
OLD
COURT
WP (C) - o WRIT
05/202605.03.2026 7= CL° I8 K PATI NO. 2 |order Dtd. 2026-02-26 e
OLD
b (C) - COURT
07/2026(05.03.2026 T. K. NAYAK NO. 2 |Order Dtd. 2026-02-26
6322/2026
OLD
COURT
WP (C) - o WRIT
08/202605.03.2026 5= CL7 ID SAMAL ggb 2 lorder Dtd. 2026-02-26 s
p () - COURT
09/2026(05.03.2026 T. K. NAYAK NO. 2 |Order Dtd. 2026-02-26
6325/2026
OLD
COURT
WP (C) - . WRIT
11/202605.03.2026 g5 0)° o |T. K. NAYAK NO. 2 |Order Dtd. 2026-02-27 o NCHL
OLD
COURT
WP (C) - o WRIT
12/202605.03.2026 |52 1017 IS P PRADHAN gib 2 lorder Dtd. 2026-02-26 s
wp () - COURT
13/2026/05.03.2026 T. K. NAYAK NO. 2 |Order Dtd. 2026-02-27
6332/2026
OLD
CRLMC- COURT
14/2026(05.03.2026 G SAHOO NO. 2 |order Dtd. 2026-02-26
98/2026
OLD
COURT
WP (C) - o WRIT
15/202605.03.2026 |52 1) I8 K PATI gib 2 lorder Dtd. 2026-02-03 s
COURT
WP (C) - o WRIT
16/202605.03.2026 |, ) P R. SWAIN NO. 2 |Order Dtd. 2026-02-27 o NCHL
OLD
COURT
We (C) - o WRIT
17/202605.03.2026 |, 0> P R. SINGH NO. 2 |Order Dtd. 2026-02-27 e
OLD
WRIT
18/2026(05.03.2026 |~ N. K. ROUT ESURg Order Dtd. 2026-02-27 BRANCH
03 6005/2026 N+ K- o : (DIVISIC
BENCH-1)
COURT
We (C) - o WRIT
19/202605.03.2026 |y ¢ ) B. K. PATI NO. 2 |Order Dtd. 2026-02-27 o NCHL
OLD
WP (C) - COURT
20/2026(05.03.2026 P. K. BEHERA NO. 2 |order Dtd. 2026-02-27
4212/2026 o




COURT
WP (C) - o WRIT
21/202605.03.2026 |30 )" |p. N. NAVAK NO. 2 |order Dtd. 2026-02-27 o eH
OLD
COURT
WP (C) - o WRIT
22/2026(05.03.2026  |¢, 1) |R. PRATHAN NO. 2 |Order Dtd. 2026-02-27 o CH
OLD
WP (C) - COURT
23/2026(05.03.2026 R. K. NAYAK NO. |Order Dtd. 2026-03-25
6318/2026 o
COURT
WP (C) - o WRIT
24/2026(05.03.2026 |30 )7 K. K. SAHOO Tg. Order Dtd. 2026-02-27 o CH
e (C) - COURT
25/2026(05.03.2026 |5 o070 |S. K. SAHU Tg. Order Dtd. 2026-02-27
0B () - COURT
26/2026(05.03.2026 |¢- > IN. K. ROUT Tg. Order Dtd. 2026-02-26
0B () - COURT
27/2026(05.03.2026  |¢o, )0 o [N. K. ROUT Tg. Order Dtd. 2026-02-26
P () - COURT
28/2026(05.03.2026 |¢o ) o [P. K. JENA Tg. Order Dtd. 2026-02-27
WRIT
20/2026(05.03.2026 |G~ J. SAHOO ESURg Order Dtd. 9999-12-31 BRANCH
Y2 6421/2026 |°° oip raer . (DIVISIC
BENCH-1)
COURT
WP (C) - . WRIT
30/2026(05.03.2026  |gco2)o oo [P. K. JENA NO. 2 |order Dtd. 2026-02-27 o NCHL
OLD
COURT
WP (C) - B. N. o
31/202605.03.2026 |5, 00 B B NO. 2 |Order Dtd. 2026-02-26
OLD
COURT
WP (C) - T. B. o WRIT
32/2026(05.03.2026  |go 00 o |l ggb 2 lorder Dtd. 2026-02-27 o eH
WRIT
COURT
WP (C) - B. K. o BRANCH
33/202605.03.2026 oo ) 0 A ggb 2 lorder Dtd. 2026-02-27 st
BENCH-3)
W (C) - COURT
34/2026(05.03.2026 S DHIR NO. 2 |Order Dtd. 2026-02-27
1363/2026
OLD
COURT
35/2026(05.03.2026 | PREVS R PRADHAN NO. 2 |order Dtd. 2026-02-27
1125/2025
OLD
COURT
WP (C) - o WRIT
36/2026(05.03.2026 |3 00 s DHIR TS. Order Dtd. 2026-03-19 o CH
COURT
37/2026(05.03.2026 | CRPREVS lp pARIK NO. |Order Dtd. 2026-02-04
1054/2025 0
38/2026/05.03.2026 WP (C) - 'T K MOHANTY (COURT |Order Dtd. 2026-02-27 WRIT




2786/2026 NO. BRANCH-¢
17
WP (C) COURT
39/2026(05.03.2026 |, occ 0,0 |S. MOHARANA 28. Order Dtd. 2026-04-15
COURT
WP (C) - o WRIT
40/202605.03.2026 |5,/ 0, [R K BARIK 28. Order Dtd. 2026-02-27 BRANCH--
COURT
WP (C) - o WRIT
41/2026(05.03.2026 | o 0’5000 (K. C. SAHOO gg. Order Dtd. 2026-02-27 BRANCH- -
WP (C) COURT
42/2026(05.03.2026 |7 "0, [KSITISH 28. Order Dtd. 2026-02-27
COURT
WP (C) - B. R. o
43/2026(05.03.2026 |, oot 0050 |opNAPATT 28. Order Dtd. 2026-04-15
COURT
WP (C) - S. K. ol
49/2026(05.03.2026  |o00c)o0oe MOHANTY gg. Order Dtd. 2026-02-27
COURT
WP (C) - S. K. o WRIT
50/2026(05.03.2026  |go00 000 [uonanTy gg. Order Dtd. 2026-02-27 BRANCH-1
COURT
WP (C) - S. K. o
51/2026(05.03.2026  |oooc’n0oe MOHANTY 28. Order Dtd. 2026-02-27
COURT
WP (C) - S. K. o WRIT
52/202605.03.2026  |ooo0 0o [uonanTy gg. Order Dtd. 2026-02-27 BRANCH-1
COURT
WP (C) - S. K. s
53/2026(05.03.2026  |oooch 006 MOHANTY 28. Order Dtd. 2026-02-27
COURT
WP (C) - S. K. ol
54/2026(05.03.2026  |ooochooe uORANTY 28. Order Dtd. 2026-02-27
COURT
WP (C) - S. K. ol
55/202605.03.2026  |oo00 000 [uonaNTY gg. Order Dtd. 2026-02-27
COURT
WP (C) - 5. K. s
56/2026(05.03.2026 | 0 00%0 006 uORANTY 28. Order Dtd. 2026-02-27
WRIT
COURT
WP (C) - 5. K. o BRANCH
57/2026(05.03.2026 | 000 00 [uouaNTY 28. Order Dtd. 2026-02-27 (DIVISIC
BENCH-1)
COURT
WP (C) - 5. K. s
58/2026(05.03.2026 | 00 %0 000 [uouaNTY 28. Order Dtd. 2026-02-27
WRIT
COURT
WP (C) - 5. K. o BRANCH
59/2026(05.03.2026 | 0 02%0 000 [uonanTY 28. Order Dtd. 2026-02-27 (DIVISIC
BENCH-1)
WP (C) - 5. K. COURT o WRIT
60/2026(05.03.2026 |00 "0 op |y iny No.  |order Dtd. 2026-02-27 BRANCH-1




20

COURT
WP (C) - S. K. o
61/202605.03.2026 |0 (7 1 gg. Order Dtd. 2026-02-27
COURT
WP (C) - S. K. o WRIT
62/2026(05.03.2026  |¢0 )7 |0 Sy 28. Order Dtd. 2026-02-27 o CH
COURT
WP (C) - S. K. o
63/202605.03.2026 g0 o e e gg. Order Dtd. 2026-02-27
COURT
WP (C) - S. K. o WRIT
64/202605.03.2026 |0 )0 10 e gg. Order Dtd. 2026-02-27 e
COURT
WP (C) - s. K. o WRIT
65/2026(05.03.2026 g0 ()" 8- K- 28. Order Dtd. 2026-02-27 o NCH
WRIT
COURT
WP (C) - S. K. o BRANCH
66/2026(05.03.2026 g0 ()" 8- K- gg. Order Dtd. 2026-02-27 s
BENCH-1)
COURT
WP (C) - S. K. o WRIT
67/2026(05.03.2026 g0 (" 8- K- gg. Order Dtd. 2026-02-27 o NCHL
COURT
WP (C) - o WRIT
68/202605.03.2026  |ao )7 A, MOHANTY 28. Order Dtd. 2026-02-27 s
COURT
69/202605.03.2026 |WEC(OAC) = hy £ sapoo NO. |order Dtd. 2026-02-26 OA Branc
2489/2005 o
WRIT
72/2026 (05.03.2026 W€~ K SAHOO EgURT Order Dtd. 2026-02-24 BRANCH
03 20325/2014 o : (DIVISIC
BENCH-2)
cup_ COURT
73/202605.03.2026 |Tge o (G. R. PATRA 28. Order Dtd. 2026-02-25
COURT
CRLMP- WRIT
74/202605.03.2026 |JONEC M. R. sAHOO 28. Order Dtd. 2026-02-26 o NCH-
o COURT
75/2026 [05.03.2026 A SAHOO NO. 2 |order Dtd. 9999-12-31
379/2026
OLD
CRLA- R. K. COURT
93/2026(05.03.2026 |yt oo [0 e COURT lorder Drd. 2026-05-18
COURT
CRLREV- R. K.
94/202605.03.2026 [T B X A Tg. Order Dtd. 2026-04-15
. COURT MISC.
95/2026 (05.03.2026 J DEHURY NO. |order Dtd. 2026-02-27 APPEAL
506/2024
17 SEC.
CRLA- COURT CRIMINAI
96/202605.03.2026 |, . |S CHOUDHURYI COURT lorder prd. 9999-12-31 i




CRLA- COURT CRIMINAI
97/202605.03.2026 850/2023 S CHOUDHURYI NO. 5 Order Dtd. 9999-12-31 APPEAL
WP (C) - COURT o WRIT
98/202605.03.2026 6450/2026 S. MOHARANA NO. 5 Order Dtd. 2026-02-27 BRANCH-"
WP (C) - COURT o WRIT
99/2026|05.03.2026 6397/2026 S. MOHARANA NO. 5 Order Dtd. 2026-02-27 BRANCH-"
WP (C) - COURT o
00/202605.03.2026 6393/2026 S. MOHARANA NO. 5 Order Dtd. 2026-02-27
WP (C) - COURT WRIT
01/202605.03.2026 6372/2026 S. MOHARANA NO. 5 Order Dtd. 2026-02-27 BRANCH-1
WRIT
WP (C) - COURT o BRANCH
02/2026|05.03.2026 6280/2026 S. MOHARANA NO. 5 Order Dtd. 2026-02-27 (DIVISIC
BENCH-1)
. COURT MISC.
03/202605.03.2026 N. K. ROUT NO. Order Dtd. 2026-04-20 APPEAL
29/2026
23 SEC.
WP (C) - COURT
05/2026(05.03.2026 S. MOHARANA NO. |Order Dtd. 2026-02-27
6110/2026 23
WRIT
08/202605.03.2026 |"E S)- S. MOHARANA ESURT Order Dtd. 2026-02-27 BRANCH
A 6053/2026 ) 23' : (DIVISIC
BENCH-1)
COURT
WP (C) - o WRIT
10/2026|05.03.2026 6572/2026 S. MOHARANA gg. Order Dtd. 2026-02-27 BRANCH-"
COURT
WP (C) - o WRIT
11/2026|05.03.2026 6605/2026 R.MALLICK gg. Order Dtd. 2026-02-27 BRANCH-
COURT
WP (C) - o WRIT
13/2026(05.03.2026 ;527" |G.SUNDARA gg. Order Dtd. 2026-02-27 BRANCH-]
MACA- COURT MISC.
19/2026(05.03.2026 S K SAHOO NO. |0rder Dtd. 2026-02-27 APPEAL
278/2017
23 SEC.
RSA- COURT
20/202605.03.2026 D NAYAK NO. Order Dtd. 2026-07-20
100/2026 21
A COURT
21/202605.03.2026 2872/2024 K. SAHOO 2?. Order Dtd. 2026-02-10
COURT
ABLAPL-
23/202605.03.2026 11435/2025 A K MOHANTY TS. Order Dtd. 2025-10-09
COURT
ABLAPL-
24/202605.03.2026 12000/2025 A K MOHANTY TS. Order Dtd. 2025-10-23
COURT
CRLA- CRIMINAI
25/202605.03.2026 278/2017 D P DASH NO. Order Dtd. 9999-12-31 APPEAL

22




COURT

WP (C) - o WRIT
26/202605.03.2026 12733/2020 |T K NAYAK C.O0. gg. Order Dtd. 2026-02-27 BRANCH-*
CRLMC— COURT
27/202605.03.2026 C.SAHU c.o. NO. 2 |[0rder Dtd. 2026-02-26
5459/2025
OLD
CONTC- M/S.ASHOK COURT
28/202605.03.2026 1212/2026 [KUMAR C.O0. NO. Order Dtd. 2026-03-20
MOHANTY 25
COURT
CRLMP- WRIT
29/202605.03.2026 190/2026 |T+ BAG c.o. gg. Order Dtd. 2026-02-27 BRANCH--
COURT
TRP (C) - ASHUTOSH o
30/202605.03.2026 50/2025 MOHANTY C.0. gg. Order Dtd. 2026-02-27
WRIT
31/202605.03.2026 we (C) - B. K. SETHI |C.O ESURT Order Dtd. 2026-02-25 BRANCH
M 4676/2025 [ " T 25' . (DIVISIC
BENCH-2)
WP (C) - COURT o
33/202605.03.2026 5484/2026 B.K.MOHARANA [C.O. No. 1 lorder Dtd. 9999-12-31
WP (C) - o WRIT
11/2026/05.03.2026 1233/2026 |PAWAN KUMAR |GENERAL Order Dtd. 2026-01-16 BRANCH-¢
WP (C) - JASPREET . .
12/20261/05.03.2026 17678/2024 KAUR GENERAL Petition With Annexures
CRLMC- ABHAY KUMAR .
13/202605.03.2026 2582,2025 |SHATN GENERAL Final Order
- JUNIOR WAFI
14/202605.03.2026 5494,2025 |WOHIENGU GENERAL Order Dtd. 2026-02-12
MACO DELL
WP (C) - DR. JITENDRA . . WRIT
15/202605.03.2026 3665172023 |KUMAR TENKA GENERAL Entire Brief BRANCH-/
WP (C) - AKSHAYA o
16/2026/05.03.2026 3066/2026 |KUMAR BEHERA GENERAL Judgement Dtd. 2026-02-27
WP (C) - MANAS RANJAN . .
17/2026|05.03.2026 16637/2009 SAHOO GENERAL Petition With Annexures
CRLMC— PRAFULLA
20/202605.03.2026 65772026 CHANDRA GENERAL Order Dtd. 2026-02-27
ACHARYA
WP (C) - A WRIT
21/202605.03.2026 1685272025 MUNA KARMI GENERAL Order Dtd. 2025-06-24 BRANCH- ¢
CRLMC- AMARESH CRIMINAI
22/202605.03.2026 626/2026 |KALASH GENERAL Order Dtd. 2026-02-27 MTSC
2372026 (05.03.2026 |WE (S~ MAHENDRA GENERAL Entire Document

19500/2013

PRUSTY




ABLAPL- SAHADEBA
24/20261(05.03.2026 11091/2025 RANA GENERAL Order Dtd. 2026-02-25 BAIL-1
BLADPL- SOUMYA
25/20261(05.03.2026 401/2026 RANJAN GENERAL Order Dtd. 2026-02-26
PAIKRAY
CRIMO- SOUMYA
26/20261(05.03.2026 613/2026 RANJAN GENERAL Order Dtd. 2026-02-26
PAIKRAY
CONTC- BIJAYA KUMAR
27/2026(05.03.2026 687/2026 NAYAK GENERAL Order Dtd. 2026-02-27
BLAPL- GHANASHYAM
28/20261(05.03.2026 11782/2025 MUDULT GENERAL Order Dtd. 2026-02-27
WA- AMIYA BHUSAN , , WRIT
29/20261(05.03.2026 1306/2025 |DASH GENERAL Entire Brief APPEAL
WP (C) - , WRIT
30/2026|05.03.2026 16852/2025 MUNA KARMI GENERAL Entire Document BRANCH- -
WA- AMIYA BHUSAN , , WRIT
31/20261(05.03.2026 628/2024 DASH GENERAL Entire Brief A PPEAL
WP (C) - CHANDAN L , WRIT
32/20261(05.03.2026 8884/2022 |KUMAR NAYAK GENERAL Petition With Annexures BRANCH-"
WPCRL- SANTILATA
33/20261(05.03.2026 806/2010 SAHOO GENERAL Entire Order
CRLA- TRILOCHAN CRIMINAI
34/2026(05.03.2026 111/2002 PANTIGRAHT GENERAL Order Dtd. 2026-02-26 APPEAL
WP (C) - CHANDAN L .
35/20261(05.03.2026 17069/2012 |KUMAR NAYAK GENERAL Petition With Annexures
WP (C) - SHAKTI . WRIT
59/20261(05.03.2026 20085/2022 |PRASAD RATH GENERAL Entire Document BRANCH-
MANOJ KUMAR SECOND
44/20261(05.03.2026 SA-11/1992 RANA GENERAL Order Dtd. 2026-02-27 APPEAL
WRIT
WP (C) - . BRANCH
45/20261(05.03.2026 9733/2016 B K DAS GENERAL Entire Document (DIVISIC
BENCH-2)
WPC (OAC) - |MURALIDHAR el
46/2026(05.03.2026 922/2016 BISWAL GENERAL Order Dtd. 2021-09-15 OA Branc
WRIT
WP (C) - BISWANATH B B BRANCH
47/2026(05.03.2026 40764/2023 BEHERA GENERAL Order Dtd. 2023-12-18 (DIVISIC
BENCH-2)
WP (C) - PRIYANKA , WRIT
48/20261(05.03.2026 2032/2026 |SAMANTRAY GENERAL Entire Order BRANCH-
CONTC- MURALIDHAR
70/2026(05.03.2026 512/2022 BISWAL GENERAL Order Dtd. 2022-02-10 CONTEMPT
WP (C) - PRAHALLAD B B WRIT
76/2026(05.03.2026 37227/2023 |CHANDRA DAS GENERAL Order Dtd. 2026-02-25 BRANCH-
82/202605.03.2026 [-DLAPL- IBIKASH KUMAR| by prar Order Dtd. 2026-02-25

1163/2026

PRADHAN




WA- JASPREET
22/2026(05.03.2026 1000 o s GENERAL Order Dtd. 2026-01-28
CRLMP- KIRAN KUMAR WRIT
47/2026(05.03.2026 oot o o (5 A GENERAL Order Dtd. 2026-02-26 o CH
BLAPL- BANITA
55/2026(05.03.2026  Doobt o PR R oy (GENERAL Order Dtd. 2026-02-24 BATL-1
SUSHREE
36/2026|05.03.2026 Zi§§>5026 SANGITA GENERAL Order Dtd. 2026-02-17 e
PASAYAT /
37/2026(05.03.2026 |NE(C)- S S PASAYAT |GENERAL Order Dtd. 2026-02-24
2587/2026
WP (C) - o WRIT
44/20261/05.03.2026 2583/2026 S S PASAYAT |GENERAL Order Dtd. 2026-02-24 BRANCH-"
CRLMP- BIKRAM
49/202605.03.2026 | [gye oo i GENERAL Order Dtd. 2026-02-27
CRLMP- BIKRAM
50/202605.03.2026 | Tgpe oo ol GENERAL Order Dtd. 2026-02-27
ABLAPL- SUMIT
52/2026(05.03.2026  |yhaoyo oo Sae GENERAL Order Dtd. 2026-02-09 BATL-1
53/2026(05.03.2026 |NE &)~ DILLIP SAMAL GENERAL Order Dtd. 2026-02-26
03 2593/2026 :
FAO- SESHADEV Order Dtd. 2025-09-
56/2026105.03.2026 /oo 5054 |RISWAL CENERAL 10Petition,Annexure,
WP (C) — o
61/2026/05.03.2026 25064/2013 B B MALLICK |GENERAL Order Dtd. 2017-12-11
WPC (OAC) — o
63/2026/05.03.2026 4230/2012 M K PANI GENERAL Order Dtd. 2022-02-21 OA Branc
WP (C) - o WRIT
65/2026(05.03.2026 |;o )" |s SAHOO GENERAL Order Dtd. 2026-02-10 o
WRIT
WP (C) - o BRANCH
74/202605.03.2026 |20 ()" |G K TRIPATHY GENERAL Order Dtd. 2022-06-23 s
BENCH-3)
WP (C) - JYOTIPRAKASH B B WRIT
76/2026(05.03.2026 |5 ) 02 GENERAL Order Dtd. 2026-02-27 o CH
WP (C) - JYOTIPRAKASH B B WRIT
79/2026(05.03.2026 |50 070 0 GENERAL Order Dtd. 2023-10-12 o NCH-
ABLAPL- JYOTIPRAKASH
80/2026(05.03.2026 500 10 GENERAL Order Dtd. 2025-07-04
WP (C) - UMAKANTA L
89/2026(05.03.2026 |5 O | Ay GENERAL Order Dtd. 2025-12-09
WP (C) - UMAKANTA o
94/2026(05.03.2026 | ) | Ay GENERAL Order Dtd. 2026-02-26
WP (C) - UMAKANTA B B WRIT
99/2026(05.03.2026 |00 ) |y GENERAL Order Dtd. 2026-02-17 o CH
03/2026/05.03.2026 WP (C) - [UMAKANTA GENERAL | lOrder Dtd. 2026-02-25




2575/2026 |CHHOTRAY
CONTC- UMAKANTA
06/2026[05.03.2026 [, )0" 5000 |opnorn GENERAL Order Dtd. 2026-01-28
ACA MISC.
10/2026(05.03.2026 P C DAS GENERAL Judgement Dtd. 2026-02-06 APPEAL
215/2025
SEC.
ABLAPL- MOHAN KUMAR
71/2026(05.03.2026 (15000 0 0l GENERAL Order Dtd. 2026-02-25 BATIL-2
WP (C) - ol WRIT
77/2026 (05.03.2026  |5,2707 o0, [BD BISWAL GENERAL Order Dtd. 2026-02-23 R ANCH-
CRLREV- Order Dtd. 2025-09-17Petition
78/20261/05.03.2026 553/2025 PK JENA GENERAL With Annexures,
CRLMC- L } CRIMINAI
79/2026|05.03.2026 4466/2025 PK JENA GENERAL Petition With Annexures MISC
CRLMC- CRIMINAI
80/2026(05.03.2026 |,/ 2o o [P K JENA GENERAL Order Dtd. 2026-02-13 s
ABLAPL-
81/2026(05.03.2026 (/27 50, | MOHAPATRA |GENERAL Order Dtd. 2026-02-23
WRIT
WP (C) - o BRANCH
83/2026(05.03.2026  |yc 2700 oIS SWAIN GENERAL Order Dtd. 2026-02-25 (DTVISTC
BENCH-2)
WRIT
WP (C) - PITABAS B B BRANCH
84/2026(05.03.2026 |/ 0l | GENERAL Order Dtd. 2026-02-09 (DTVISIC
BENCH-1)
BLAPL-
85/2026(05.03.2026 S GHOSH GENERAL Order Dtd. 2026-02-26 BAIL-2
436/2026
SA- SECOND
86/2026105.03.2026 278/1992 P C MOHANTY |GENERAL Order Dtd. 2026-02-27 APPEAL
87/2026(05.03.2026 ABLAPL-  MOHANTY  |GENERAL Order Dtd. 2022-04-07 BATL-2
Y2 9577/2021 raer :
88/2026(05.03.2026 | coMC- J C BARAL  |GENERAL Order Dtd. 2026-01-13
Y2 156/2025 € .
ABLAPL-
89/20261/05.03.2026 GANESH SAHOO |GENERAL Order Dtd. 2024-07-30 BAIL-1
1914/2024
WP (C) - RANJAN KUMAR B B
90/2026(05.03.2026 |12y 000 ety GENERAL Order Dtd. 2012-12-11
WP (C) - o WRIT
91/20261/05.03.2026 4975/2026 J PRADHAN GENERAL Order Dtd. 2026-02-27 BRANCH- 2
WP (C) - SURIYAKANTA B B WRIT
92/2026(05.03.2026 |35, 700 000 o GENERAL Order Dtd. 2026-02-25 R ANCH-
WP (C) - SURIYAKANTA WRIT
04/2026(05.03.2026  |3501 0 0oc [oann s GENERAL Order Dtd. 2026-02-25 AN~
06/2026/05.03.2026  [WP(C) - |SURIYAKANTA |GENERAL | lOrder Dtd. 2026-02-25




37331/2025 |SAMAL

WP (C) - SURIYAKANTA B B WRIT
07/2026(05.03.2026 o= = [T GENERAL Order Dtd. 2026-02-25 o CH

WP (C) - SURIYAKANTA B B WRIT
09/202605.03.2026 | \> 7 FOE GENERAL Order Dtd. 2026-02-25 o CH

RVWPET- CIVIL
12/2026(05.03.2026 oo 0 C IS GHOSH GENERAL Order Dtd. 2026-02-19 oo
14/2026(05.03.2026 |CRMC- P K BEHERA |GENERAL Order Dtd. 2006-01-13

03 4112/2000 :

ABLAPL-

15/2026/05.03.2026 8923/2023 B SWAIN GENERAL Order Dtd. 2024-04-18 BAIL-1
WRIT

WP (C) - el BRANCH

16/2026/05.03.2026 5565/2024 R K BARIK GENERAL Order Dtd. 2024-09-17 (DIVISIC

BENCH-1)

17/2026 [05.03.2026  |CONTC~ R K BARIK  |GENERAL Order Dtd. 2026-02-13 CONTEMP?
03 3297/2022 :

RVWPET- CIVIL
18/2026/05.03.2026 104/2022 R K BARIK GENERAL Order Dtd. 2026-02-13 REVISION

WP (C) - DIBAKAR B B WRIT
32/202605.03.2026 |15 )7 e GENERAL Order Dtd. 2026-01-22 o NCH

WP (C) - o WRIT
34/202605.03.2026 1o )7 ISR SETHI GENERAL Order Dtd. 2019-11-07 o
35/2026(05.03.2026 |chpMC- J SAHOO GENERAL Order Dtd. 2026-03-05

03 651/2026 :
36/2026(05.03.2026 | cocMP- J SAHOO GENERAL Order Dtd. 2026-03-05
-03- 238/2026 :
37/2026(05.03.2026 | coMC- J SAHOO GENERAL Order Dtd. 2026-03-05
03 653/2026 :
38/2026(05.03.2026 | chpMC- PR SWAIN GENERAL Order Dtd. 2025-02-26
03 2917/2025 :

We (C) - o WRIT
39/202605.03.2026 |3 )7 IS PANDA GENERAL Order Dtd. 2026-02-05 o NCH
10/2026(05.03.2026 |chpMC- S BARIK GENERAL Order Dtd. 2026-02-26

03 2824/2025 :
11/2026(05.03.2026 |NE(C)- UK PANDA GENERAL Order Dtd. 2024-12-03

28921/2024

42/2026(05.03.2026 |CLAPL- JJ SAHOO GENERAL Order Dtd. 2025-10-14 BATL-1
03 4870/2025 :
43/2026(05.03.2026  |FAO- 'SR BARIK GENERAL | lOrder Dtd. 2024-02-29 MISC.




439/2019 APPEAL
SEC.
44/2026(05.03.2026 | copMe- TK NAYAK GENERAL Order Dtd. 2026-01-15
Y2 3898/2025 € :
15/2026(05.03.2026 |WE ()~ RK BEHERA  |GENERAL Order Dtd. 2026-02-27
203 5068/2026 :
16/2026(05.03.2026 |NE ()~ DK JENA GENERAL Order Dtd. 2026-02-23
03 2648/2026 :
18/2026(05.03.2026 ")~ KN SAHOO GENERAL Order Dtd. 2026-02-19
03 4281/2026 :
19/2026(05.03.2026 |"E(C)- KN SAHOO GENERAL Order Dtd. 2026-02-19
4169/2026
CRLMC- CRIMINAI
50/20261/05.03.2026 1139/2012 JJ PARIDA GENERAL Order Dtd. 2023-07-06 MISC
WP (C) - o WRIT
51/20261/05.03.2026 6403/2026 BK BEHERA GENERAL Order Dtd. 2026-03-05 BRANCH- -
52/2026(05.03.2026 | CREME~ BK BEHERA  |GENERAL Order Dtd. 2026-03-05
03 235/2026 :
WP (C) - e WRIT
53/202605.03.2026 ¢, ()" |BK BEHERA  |GENERAL Order Dtd. 2026-03-05 o CH
CRLREV-
54/202605.03.2026 | ;oo © D SAMAL GENERAL Order Dtd. 2026-02-27
WRIT
WP (C) - e BRANCH
56/2026(05.03.2026 |} o707, D SAMAL GENERAL Order Dtd. 2024-05-15 DTVISIC
BENCH-3)
WP (C) - o WRIT
57/2026(05.03.2026 a2 2" MK PANT GENERAL Order Dtd. 2026-03-05 o CH
ABLAPL-
58/2026(05.03.2026 |37 /00, [AP RATH GENERAL Order Dtd. 2026-01-21
59/2026(05.03.2026 |cheMC- A SUNDARAY |GENERAL Order Dtd. 2026-03-05
03 655/2026 :
WP (C) - WRIT
60/2026/05.03.2026 34674/2025 J DEHURY GENERAL Order Dtd. 2026-02-24 BRANCH- ¢
We (C) - o WRIT
61/2026/05.03.2026 34674/2025 J DEHURY GENERAL Order Dtd. 2026-02-24 BRANCH- ¢
WP (C) - o WRIT
62/2026(05.03.2026 |52 2)7 |7 DEHURY GENERAL Order Dtd. 2026-02-24 o CH
WP (C) - WRIT
63/2026/05.03.2026 34674/2025 J DEHURY GENERAL Order Dtd. 2026-02-24 BRANCH- ¢
CRLMC-
64/2026(05.03.2026 SS PRADHAN |GENERAL Order Dtd. 2026-02-24

5658/2025




WP (C) - WRIT
65/2026(05.03.2026 16560/2021 G SUNDARAY GENERAL Order Dtd. 2026-01-19 BRANCH-

WP (C) - Misc.caseCounter,Rejoinder,Entire
66/2026(/05.03.2026 13857/2013 M DAS GENERAL Order,Petition With Annexures,

NIC



